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Promoting of Industries in billy, 
backward and tribal areas 

201. PROF. NARAIN ('.HAND PAR-
ASHAR: Will the Minister of INDUS-
TRY be pleaspd to state: 

(a) whether Government have tak .. 
en any steps to .promote growth of 
industry in the hilly, backward and 
tribal areas of the country; and 

(b) if so, the nature of stei)3 taken 
and the incentives outlined for this 
purpose? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CJlANANA): (a) Yes Sir. 

(b) 246 districts (as given at An-
nexure-I laid on the Table of the House. 
[Placed in Library. See No. LT-410/ 
80)] in the country have been declared 
as incluslrially backward to qualify for 
2890 LS-4. 
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concasicmU 4Dance 8Ild other facili-
ties. Out of tbett\ 101 districtsl&r$S 
'(as given at Armex.ure-U) laid. on the 
Table of the House. [PZQced in Lib-
rary. See No. LT-410/80] have been 
notified to qualify for Central Invest .. 
Tnent SUbsiCly Scheme. Certain hilly 
areas in 13 States/Union Tel"ritories 
(as given at Annexure-III) laid on 
the Table Of the House. [Placed in 
I~ibraTY. See No. LT-410/S0] have 
been identified for benefit under the 
Transport Subsidy Scheme. 

The following incentives ore avail-
able to entrepreneurs for setting up in ... 
dustries in backward areas'--

(i) Central Scheme of Investment 
Subsidy. 

(ii) Concessional Finance facilities 
from the All India Term Lending 
Financial Institutions. 

(iii) Transport Subsidy. 
(iv) Tax Concessions. 
(v) lIire purchase of' Machinery by 

Small Scale Industries from National 
Small Scale Industries. 

(vi) Consultancy for technical ser-
vices. 

(vi'!) Interest Subsidy. 
(viii) Special facilities for Import 

of Raw Materials. • 
(ix) RUTal Industries Projects Pro-

gramme. 
(x) Rural Artisans Programme. 
(xi) District Industries Centre. 

Supply of Cement to Gujarat 

202. SHRI D. P. JADEJ'A: 
SHRI AHMED M. PATEL: 
SHRI AMARSINH V. 

RATHAWA: 

Will the Minister of INDUSTRY ue 
pleased to state: 

(a) the total demand Of Cement 
sent by Gujarat State for die years 
1977-78, 1978-79 and 1979-80, year-
wise; 

<'b) tqe total, quantity supplied dur-
in. tbe period; 
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(c) whether it i8 a bet tbat theN 
i.s a great demand 01. CMMDt AD OuJa-
rat State aDd. supply ia much leII' 
than the demand; aDd 

(d) the stet>s taken by Government 
to meet the demand? 

THE MINISTER OF STATE IN THE 
l\lINISTRY OF ~y (SHRl 
CHARANJlT CHAN'ANJO: (8) and 
(b). A statement showing the demand 

of cement projected. by the Stat~ Gov-
ernment the quantity Of cement allo-
cated and despatches made to the State 
()f Gujarat during th~ year 19T1-78, 
1978-79 and 1979-80 is attached. 
------- . -- - ----_._--_ 

Year 

1977 -78 

1978-79 

Com.PIaints .... OtIicera reprdinc 
iDa.. of Forei&'Ders into Assam 

203. SHRI N. E. HORO: Will the 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether Government have 
received complaints regarding the offi-
cers who are guilty of slackness in 
preventing the influx of foreigners into 
Assam or failure to check the inclusion 
of non-Indians in the electoral rolls; 
atld 

(b) whether Goverrunent have 
made suitable arrangements for streng-
thening the checklposts? 

THE MINISTER OF srATE IN THE 
MINISTRY or HOME AF'F AIRS 
(SHRI YOGENDRA MAKWANA): (8) 

(c) ad (4) Yes. Sir: the a11DcatIGD 
made to the Gujarat State have been 
less than their demand, The Govern-
ment are, however, mak:.ln2 every effort 
to increase the availability of cement 
in the country by better utWsation of 
existing capacities, sanctionin.c new 
capacities and imports. As soon as tbe 
availability position improves, it would 
be possible to, make hi.rher allocation 
to States includitlJl' Gujarat. 

statement 
Demand projected by the state Gov-

ernment, quantity of cement allocated 
and despatches made to State of Guja-
rat during the years 1977 .. 78. 1978-79 
and 1979-80. 

(Tn lakh., tonnc-s) 

Demand Alloca- Suppltes 
projt"ctf"d tion t"fTected 
b) LIlt" mad! 
Statl' 
GO\(,fll-
rrwnt 

17 J :~. 7 13·4 

JB 11- () J5·3 

21 If)·9 13· I 
CUpto 

15-2- 1g80) 
----- --- ---_._-----

Allegations of general nature have been 
made in this regard 

(b) Yes, Sir. 

Build up of A.rmed F;prces on Indo-Pak 
Border 

204. SHRI TARIQ ANWAR: Will the 
Minister of DEFENCE be pleased to 
state' 

(a) whether attention of the Govern-
ment has been m-awn to Press reports 
regarding the build -up of armed forces 
On the Indo-Pakistan Border vis-a-vis 
the tension being developed as a result 
of the supply of arms b}" China and 
U.S .. A. to Pakistan; and 

(b) if so, the steps taken by Govern-
ment to ease the situation t~ keep the 
big powers out of the sub-continent? 




